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(d) what action is proposed to he 
taken to release connections to these 
'persons who had been waiting for the 
last 3 years or so? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PETROLEUM IN 
THE MINISTRY OF ENERGY (SHRI 
GARGI SHANKAR MISHRA): (a) and 
(b) To take care of the balance of 
applications for gas connections with 
Mis. Alka Flam s, the area parallel to 
it has been allotted to a new ' LPG 
distributor who is expected to start 
functioning in ab~ut 5/6 m~nths time, 

(c) Yes, Sir. 

.. (d) Oil Industry has already releas-
ing new connections against each 
other's waiting lists wherever feasible, 
to have uniform cut-oIT-date. Further 
new LPG distributorships are being 
opened in Delhi to take care of the 
waiting lists fOr liquidation as early 
as possible. 

Unemployment Position 

235. SHRI ANANTHA RAMULU 
:\1ALLU: Will the Minister of LABOUR 
& REHABILITATION be pleased to 
s.t ate: 

(a) what are the details regardig the 
number of p rsons as on 31 March. 
1982 registered with the Employment 
Exchanges throughout the country; 

(b) th number of persons out uf 
them who have so far been provided ' 
with jobs; 

(c) the number of persens who are 
still waiting for employment; and 

(d) whether any consideration is 
being given to the persons of {re::ih 
category who are without experience 
and capable age? 

THE MINI&TER OF STATE IN THE 
MINISTRY OF LABOUR & REHABI-
LITATION (SHRI DHARMAVIR): (a) 
The number of persons regist red with 
Employment Exchanges in the country 
as on 31 March, 1982 was 180.29 lakhs. 

(b) A total 3.56 lakhs of job-seekers 
registered with Employment Exchanges 
were placed in employment during the-
period 1st April, to 31st, D cember, 
1982. 

(c) The number of persons on the 
Live Register of Employment Ex 
changes as on 31st December,1982" 
was 197.53 lakhs. 

(d) No, Sir. 
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~ ~1S{T lRTl f~tT ~lI'T THE MINISTER OF CHEMICALS 
~.., AND FERTILIZERS (SHRI VASANT 
~ , SATHE): (a) and (b) M/s. Connaught 

~ ~~ re J r.fiT 1983-84 
~ ~ ~~:fT~ ~~Q{ ~ CfiT 
ST~ ~ m<: ~ ri~ ~ qf(Ulllfr 
~ ~ m?f.lf R'fi~ Cfi=trrT I 

'" 

strike by R.M.S. Employees 

237. SHRI PIUS TIRKEY: Will the 
Minister of COMMUNICATIONS l)e 
pleased to state: 

(a) whether it is a fact that the 
P & T Board has abolished sorting of 
mail in the running trains, 

(b) whether it is a fact that All 
India RMS and MMS Employees Union 
has threatened to go on strike pro-
testing against this deCision; and 

(c) if so, what steps are being taken 
hy Government in this matter? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI VIJAY N. PATIL): (a) Yes, 

. Sorting of mails in running train has 
been abolished on certain trains . . 

(b) Yes, Sir. 

(c) Since the Unions have subse-
~uently deferred the agitation/strike 
the question of taking steps to meet the 
-threat does not arise at present. 

ettin UP of vaccine plant in colla-
boration with Canada firm 

238. SHRI K. MALLANNA: Will the 
Minister of CHEMICALS AND FERTI-
LIZERS be pleased to state: 

(a) whether it is a fact that Con-
'naug,ht Laboratories of Canada has 
'offered to set up .a vaccine plant in 
India for the manufacture of broad-
range vaccine for both human and 
veterinary use; and . 

(b) the details regarding the agree-
:ment, if a !lY, arrived at in this regard? 

Laboratories of Canada have offered 
to transferf the technology for the 
manufacture of Measles, Polio (Salk), 
and Rabies (Human and Veterinary) 
Vaccines. No final decision has been 
taken On the offer. 
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